NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI

DAILY CAUSE LIST DATED 17.08.2022 (WEDNESDAY)

COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member

(Technical)

For Admission (After Notice)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Nityank Infrapower & Multiventures Wadia Ghandy Kritika Nagpal-R1
(Ins) No. 127-128 | Pvt. Ltd. Yashvardhan
0f 2020 Vs. Bhavya Bhatia
Rakesh Rathi & Ors.
2. Comp. App. (AT) | Arun Chadha Abhishek Anand Aditi Sinha
(Ins) No. 747 of | Vs. Piyush Singh-R1-3
2021 & I.A. No. Ramesh Kumar Suneja & Ors. Harsh Sinha-R4
2618 of 2022
With
3. Comp. App. (AT) | Ramesh Kumar Suneja & Ors. Aditya Parolia Abhishek Anand
(Ins) No. 748 of Vs. Samriddh Bindal-R1
2021 & I.A. No. Arun Chadha & Ors. Abhishek Sharma-R2
2125 of 2022
4. Comp. App. (AT) | SERI Equipment Faineance Ltd. Aditya Kanodia Sahasransu Sourav
(Ins) No. 640 of Vs.
2022 Uday Narayan Mitra
IRP of ARSS Infrastructure Projects
Ltd.
For Hearing
5. Comp. App. (AT) | Akhilesh Kulshrestha Vishal Ganda Vatsala Kumari
(Ins) No. 353 of Vs. Shankh Sengupta
2020 Saab India Technologies Pvt Ltd. Sujoy Sur
6. Comp. App. (AT) | Tata Capital Financial Services Ltd. Nagarkatti Kartik Poornima Krishna
(Ins) No. 505 of Vs. Uday
2020 M C Nallly Bharat Engineering Company
Ltd.
7. Comp. App. (AT) | NRC Employees Union Archit Krishna Vikram Hegde-R1
(Ins) No. 644 of Vs. Aashna Agarwal-R4
2020 Vikas Prakash Gupta Nishit Agarwal-
Resolution Professional & Intervenor
Ors.
With




8. Comp. App. (AT) | All India Industrial and General Ronita Bhattacharya | Vikram Hegde-R1
(Ins) No. 662 of Workers Union & Anr. Himanshu Satija-R2
2020 & 1.A No. Vs. Nishit Agarwal-
1142 of 2021 Vikas Gupta, Intervenor
Resolution Professional & Anr.
With
9. Comp. App. (AT) | Shivkailash Babadin Shukla Shreya Singh Pratibhanu Kharola-
(Ins) No. 48 of Vs. R1
2021 Vikas Prakash Gupta Himanshu Satija-R4
Resolution Professional & Ors.
With
10. | Comp. App. (AT) | Kalyan Dombivali Municipal Samrat K.Shinde Ashna Agarwal
(Ins) No. 223 of Corporation Mahesh Agarwal-
2021 Vs. R1
NRC Ltd.& Anr. Vikram Hegde-R2
With
11. | Comp. App. (AT) | Regional Provident Fund Commissioner, | D. Rajeshwar Rao Mahesh Agarwal
(Ins) No. 847 of | Thane Himanshu Satija
2021 Vs. Divyang
NRC Ltd. & Ors. Chandiromani
With
12. | Comp. App. (AT) | Balkrishna S. Pawar & Ors. Mrunal Dattatraya Vikram Hegde
(Ins) No. 667 of Vs. Buva Shantanu Lakhotia-R1
2021 & I.A. No. Vikas Prakash Gupta Himanshu Satija
1916 & 1751 of Resolution Professional of Corporate Mahesh Agarwal-R4
2021 Debtor & Ors.
With
13. | Comp. App. (AT) | The N.R.C Employees' Co-Operative Shashank Khurana Vikram Hegde
(Ins) No. 704 of Credit Society Ltd. Shantanu Lakhotia
2021 & 1.A. No. (Through Its Secretary Sh. Ganesh -R1
1868 of 2021 Hendrya Konkar) Himanshu Satija
Vs. Mahesh Agarwal-R2
Vikas Prakash Gupta
Resolution Professional, NRC Ltd. &
Ors.
14. | Comp. App. (AT) | Uco Bank Partha Sil Abhijit Banerjee
(Ins) No. 1090 of | vs. Danish Zuber Khan
2020 Xenitis Infotech Ltd.
15. | Comp. App. (AT) | Mr. Namdev Hindurao Patil Aatreya Singh Mithilesh Kr. Pandey
(Ins) No. 1080 of | Vs.
2021 Punjab National Bank (International)
Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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